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(a )  wheth..:r the  Narasimham Commi­
t tee has s t ipu la ted t ha t  the publ ic 
financia l  ins t i tu t i ons should give fu l l  
support to exist ing managemen ts i n  
companies which are facing take-over 
bids or i n tanal destabi l isat ion; 

(b) whe ther the Commi ttee, i n  i t s  
fina l recommendat ions to Government ,  
have men t ioned that  certa in  public 
i ns t i t u t ions, whi le exercis ing thei r option, 
should t ake i n to accoun t  the recgrd of 
a company to make sure tha t 1 1  conduct­
ed i t s  affa i rs i n  a manner benefic ia l  to a l l  
concerned includ ing shareholders; 

(c) the other recommendat ions made 
by t he Naras i mham Commi t tee ; and 

(d)  whether Government have 
accepted a l l  the recommcnd.i t i ons ? 

THE MINISTER OF STATE I N  
T H E  M INJ STRY UF F IN ANCE ( S H IU 

S .  M . KRISHNA) : (a) a nd ( b) The 
N.i rasimham Cumm i t le:: h.iv.: obscrvcd 
tha t  the a t t i t ude of  financ ia l  i ns t i t u t ions 
in t he cas..: of  tak.: over bids/ i n ternal 
desta b i l i sa t ion  should be t o  lend support 
to ex is t i ng manag-:men t s  i f, in  the i r  
jud:;c.:mcn t ,  the  ex is t i ng 1 , 1 a nagemenh, 
in t l'r  <1/iu, have a record o l  havi ng con­
duc t1.:d the affa irs of  the company in a 
manne r  benefic ia l  to a l l  concerned, 
i nc lud ing th..: shareholders . 

(c) and (dJ The recommendat ions of 
the Commi t tee re la te to va rious aspec ts 
of the opera t i ons of financ ia l  i nsti tu­
t i ons,  inc lud ing the policy i n  regard to 
canver t i bi l i t y c la use and the role of 
nominee Directors . Govcrnr. e , t  has, so 

. far ,  accepted the recommendations 
re l a t i ng to the conver ti bi l i ty c lause and 
nominee Directors and su i table auide 
l ines, effec t i ve from 1 . 3 . 1 984 have been 
issued to the financial insti tut ians. 

Nepal's Re�trh :tlons On Pocket Toura 

4572 .  SHRI B. V. DESAI : Wi l l  the 
Minister of TOURISM . AND CIVIL 
AVIATJON be pleased to atate : 

(a) whether Government of India 
have decided t o  raise t he i s�ue of res t ric­
ti ons imposed on the opera t i ans of 
foreign travel agents in  Nepal by the 
Nepalese Government ;  

(b) i f  so, whether the curbs a re 
likely to crea te problems for the tr ave I 
trade i n  India which has been se l l i ng 
pocket tours of India and Ncpa l for the 
last two decades ;  

(c) i f  so ,  whether the  new policy 
announced by the Nepa lese Governmen t 
on January 7, 1 984 wi l l  greatly affect 
India ; 

(d) i f  so, whether the issue Wall 
taken up wt th t he Nepa lese Government ;  

(e) i f  so, the reac t i on o f  the N.:palese 
Government ; 

( f) whether a ny  agreemen t  i n  !h i �  
regard has  been reached ; 

(g) i f  not ,  the other measures Gover­
nment propose t o  take ? 

THE M IN I STER OF STATE IN 
THE f\ 1 l N 1S rnY OF TOURISM AND 
CIVIL AV I ATION (SHRI  
KH URSHEED ALAM KHAN) : ( a )  N u  
Sir .  

(b) to (g) Docs not ar i s r: .  

United Nations Confcr<'nce on Trade and 
Development 

4573. SH RI B .  V .  DESAI : W i l l  
the Minister of COMMERCE be  pleased 
to state : 

(a) whether in view of the share 
declara tion in the arowth rate of deve­
lopina countries, the Uni ted Nations 
Conference on Trade anJ Di:ve lopment  
proposes to take in to account the 
elements of extreme uncertain ty faced 
by these countr ies while determinin& the 
1trat"IIY for the remainina years of tho 
Third �vclopment Decade ; 



215 Written Answers MARCH 23, 1984 Written Answers 2 1 6  

(b) i f  so, whether any meeting o f  
tha UNCTED was ca l led recently ; 

(c) if so ,  t he subjects d iscussed : 
ahd 

(d) to what ex ten t ,  it wi l l  benefit 
India and deve lop i ng nat ions ? 

THE M I NISTER OF STATE IN 
THE M INISTRY OF COM MERCE 
AND IN THE DEPARTMENT O F  
SUPPLY (SHRI N I H A R  RANJAN 
LASKAR) : (a) tl> ( d )  In ternat ional 
llevelopmen t  Dec:ide S t rategy ( IDS) for 
the Third U. N. D�vc lopment  Decade, 
provides for review and appraisa l of t he 
IDS. A mee t i ng of a high Leve l I n ter­
Governmenta l Group of Officia l s  on  the 
review and Appra isa l  of the IDS , a l  
t he sectora l  leve l re l a t i ng to UNCTED , 
was held from the 30th January to the 
1 0th February, 1 984. At  the mee t ing 
t he deve loping coun t ries put  forward 
specific proposa ls for adjust ing the 
pol icy measures to ensure t ime ly und 
effect ive implemen ta t ion of  t he J DS . 
The negot iat ions rema ined i nconc lus ive 
and a re expected to b.: con t i nued during 
the Thi rteenth  Special  Sess ion o f  t he 
Trade and Development  Board . To t he 
extent appropr iate measures arc taken 
and goa ls and objec t i ves of I DS a re 
fu l fi l led , a l l  deve lop i ng coun t ries i nc lud·  
i n11 India wou ld benefit .  
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Dcceinc in Shore of Agri cultural Exports 

4575, SHRI MADHAVRAO 
SCINDIA : W i l l  the M i nis ter of COM­
M ERCE be, p leased to s ta te  : 

(a) whether i t  i s  a fact tha t  the 
share of agt icu l tu ra l exports i n  Ind ia 's 
to ta l  exports ,  . as we l l  a s i n  world 
agricu l t ural expor ts  in 1 982-83 , had 
decl i ned from that of 1 968-69. 

(b) if so, the deta i l s  rega rding the 
exten t of dec l i ne ; and 

Cc) the steps taken by Government 
to uparade these exports ? 

THE M INISTER OF STATE IN 
THE M INISTRY OF COMMERCE 
AND IN THE DEPARTMENT OF 
SUPPLY (SHRI  NIHAR RANJAN 
LASKAR) : (a) and (b) As i l lustrated 
below, our aai:regate exports as we l l  as 
aaricul tural exports have increased 
considerably, in absolute terms, thouah 
the i r  percentaae has declined : 




